2347 Papei s lard

IMPORT PoLicY FOR NEWSPRINT FOR
THE YEAR 1969-70

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
AND IN THE DEPARTMENT OF
COMMUNICATIONS (SHRI I K
GUJRAL) Madam, I beg to lay on
the Table a copy of the Publc No-
tice dated the 12th May, 1969, regard-
ing Import Policy for Newsprint tor
the year 1969-70, 1n respect of news-
papers and periodicals [Placed n
Library See No LT-1144/69 ]

MAIN CONCLUSIONS AND RECOMMEN-
DATIONS OF THE REPORT OF THE
COMMITTEE OF ENQUIRY INTO [HC
EXPENSES OF THE LIFE INSURANCE
CORPORATION

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA)
Madam, I beg to lay on the Table a
copy of the Summary of maimn con-
clusions and recommendations of the
Report of the Commuttee of Enquiry
into the expenses of the Life Insur-
ance Corporation submitted to Gov-
ernment on the 30th April, 1969 (in
English and Hindi) [Placed in Lib-
rary See No LT-1094/69 ]

ELECTION COMMISSION NOTITICATION

THE DEPUTY MINISTER IN
THE MINISTRY OF LAW AND
IN THE DEPARTMENT OF SO-
CIAL WELFARE (SHRI MOHAM-
MAD YUNUS SALEEM) Madam,
I beg to lay on the Table a copy of
the Election Commission Notification
S.0 No. 1416, dated the 22nd March
1969, pyblishing certain _corrections
and amendments n the Delimitation
of Parhamentary and Assembly Cons-
tituencies Order, 1966  [Placed in
Library Sec No LT-994/69 ]

(1967-68) OF THL
CONSTRUCTION
AND RELATED

ANNUAL REPORT
NATIONAL PROJECTS
CORPORATION LTD,

PAPERS

fard qut fawm Aa™E | IAHAT
(st fogear wa@) waAEn, #

[RAJYA SABHA|

on the Table 2348

FHaTy wiafaod, 1956 &1 9197
b19% &1 IR (1) & WA
freafafag g1 & wF uw wfa
AN qEw OT T@AT § ——

1 1967-68 & a¥ & fA7
I AT FrEHTA FTIILIT
fafmez &1 arfws  wfadzs qur
TG, TGP 97 q@r TOEET F
yfagz afgT |

2 FTVURTA &  HIFIA FT
LRI FAT THIET )

[Placed in Library See No LT-
1093/69 for (1) (1))

STATEMENT BY MINISTER RE
NARMADA WATER DISPUTES
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SEVENTH REPORT OF THE
COMMITTEE ON SUBORDINATE
LEGISLATION

SHR! B K P SINHA (Bihar)
Madam, 1 beg to present the Seventh
Report of the Commuttee on Subordi-
nate Legislation

REFERENCE TO DEMONSTRA-

TION OF UNEMPLOYED YOUTH

ORGANISED BY AILL INDIA
SAMAJWADI YUVAK SABHA

SHRI MULKA GOVINDA
REDDY (Mysore) Madam, with
your permussion [ would lIike to draw
the attention of the Government to
the demonstration of the unemployed
youth orgamised by the All India
Samajwadr Yuvak Sabha focussmg the
attention of the Government and Par-
lament to this very important pro-
blem of unemployment A memoran-
dum has been presented to the Prime
Minister by a delegation consisting of
Mrs Kamala Singh, Mr Kundu, Mr



